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Rules, 1977 (Hindi and English ver-
sions) published in Notification No.
G.S.R. 1159 in Gazette of India dated
the 3rd September, 1977, under sub-
section (3) of section 21 of the Rail-
way Protection Force Act, 1957.
|Placed in Library. See No. LT-
1028/77.]

NOTIFICATIONS UNDER REPRESENTATION

OF THE PEOPLE ACT AND REPORT ON

BrieNNIAL ELECTIONS 70 THE COUNCIL OF
STATES, ETC.

THE MINISTER OF STATE IN
THE MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
NARSINGH YADAV): I beg to lay
on the Table—

(1) A copy of the Delimitation
of Council Constituencies (Uttar
Pradesh) Second Amendment Order,
1977 (Hindi and English versions)
published in Notification No. G.S.R.
615(E) in Gazette of India dated
the 23rd September, 1977," under

+ sub-section (3) of section 13 of the
Representation of the People Act,
1950. [Placed in Library. See No.
LT-1029/77.1

(2) A copy each of the following
Notifications (Hindi and English
versions) under sub-section (2) of
section 9 of the Representation of
the People Act, 1950:—

(i) S.0. 684(E) published in
Gazette of India dateg the 24th
September, 1977 making certain
corrections in Schedule XXVI of
the Delimitation of Parliamen-
tary and Assembly Constituencies
Order, 1976.

(ii) S.0. 685(E) published in
Gazette of India dated the 24th
September, 1977 making certain
corrections in Schedule VIII of
the Delimitation of Parliamen-
tary and Assembly Constituen-
cies Order, 1976.

(iii) S.0. 725(E) published in
Gazette of India dated the 18th
October, 1977 making certain
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corrections in Schedule XVI of
the Delimitation of Parliamen-
tary and Assembly Constituencies
Order, 1976.

(iv) S.0. 726(E) published in.
Gazette of India dated the 18th
October, 1977 making certain
corrections in Schedule IV of the
Delimitation of Parliamentary
and Assembly Constituencies
Order, 1976.

(3) A copy of the Report (Hiadi
and English versions) on Biennmial
Elections to the Council of Siates
and Legislative Council, 1976 (Nar-
rative and..Statistical). [Placed in
Library. See No. LT-1030/77.]

FINANCE ACCOUNTs OF UNION GOVERN-
MENT FOR 1975-76.

SHRI NARSINGH YADAV: On
behalf of Shri Zulfiquarulle, I beg to
lay on the Table a copy of the
Finance Accounts of the Union Gov-
ernment for the year 1975-76 (Himdi
and FEnglish versions). [Placed in
Library. See No. LT-1031/77.]
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